
MOST URGENT 
VIDHAN SABHA QUESTION 

GOVERNMENT OF NCT OF DELHI 

PWD SECRETARIAT: 3RD FLOOR, 
MSO BUILDING, I.T.O., I.P. ESTATE, 

NEW DELHI-110002 

F.I3 PWD-1I VSQ Un-St. Que.38 Bud. Sess. 22/2 3e3- 2 3cy Dated: 22/03 ha 

The Dr. Secretar 

Quesuon Branch. 
Delhi Legislative Assembly, 

Question Branch. Old Secretariat, 
New Delhi- 110054 

Sub: -Reply of Legislative Assembly (Un-Starred) Question No. 38 
raised by sh. Jitender Mahajan, Hon'ble MLA during Budget 
Session 2022 due for 24.03.2022. 

Kindy refer to Dy. Secretary (QB) Legislative Assembly Secretariat 

Question Branch) letter No. F. 11(B-1) VI/2020-25/Vss/Question 

Branch 2885 dated 14/03/2021 on the subject cited above. In this regard, 

please ind enciosed herewith 100 copies of reply of Vidhan Sabha Question 

as mentioned above for necessary action at your end. Further, the copy of 

he same has also been sent through e-mail. 

Yours faithfully, 

Encl: As above 

3Ar 
Dy. Secretary (PWD/vS) 

F.11/87)/PWD-II/VSQ/Un-St. Que.38/Bud. Sess. /22/ 2 303 Dated: of lDell 53/a 
Public Worss Dep

Copy for information to: 

1 OSD to Hon ble Minister (PWD), 6th Level, A-Wing, Delhi Sectt. New 
Delhi 



3HT.t.3t. R HYEI, T f¢ooil-110002 

3HTRifcD HRA 38 
fi: 24.03.2022 

5OHO 

Administrative 
Tvfa 3sYH TH fèovOTN EIIApproval & Expenditure Sanction 

4.50 fHT09.08.2016 9TT 

T? 

34-faa (ta fAafy faTT) 
ASHISI mAR 

Deputy Secr 
Public Works De)artment 

Govt. of NCT 3 Delhi 

Delhi 
Secretariat, N. Delhi 

dmn.) 
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